Annexure-3

Name Of The Corporate Debtor: Energy Proeprties Private Limited
List of creditors as on:21-01-2026

Date of commencement of CIRP: 20-03-2024

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in X)

Details of claim received Details of claim admitted
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1 Avani 04-03-2024 132,12,71,857/-132,12,71,857/-  |Finacial|32,12,71,857/- NIL YES NIL NIL NIL NIL NIL
Properties Debt
Private
Limited-
under CIRP
TOTAL 32,12,71,857/- | 32,12,71,857/- 32,12,71,857/- NIL NIL NIL NIL NIL




